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IN THE HON'BLE NATIONAL GREEN TRIBUNAL     

(O.A. No. 26/2023) 

IN THE MATTER OF: 

Aqeel Ahmed & Anr.      …APPLICANT 

Versus 

Govt. of NCT of Delhi & Ors.              …RESPONDENTS 

STATUS REPORT ON BEHALF OF THE TREE OFFICER/ 

DEPUTY CONSERVATOR OF FORESTS, SOUTH FOREST 

DIVISION, DEPARTMENT OF FORESTS AND WILDLIFE, 

GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF 

DELHI. 

 

1. That afore-said application has been filed complaining about 

cutting/removing the trees standing on part of the land comprised in 

khasra no. 138, situated at Village Okhla, Jamia Nagar, New Delhi. 

The Applicant in his application further stated that respondents no. 5 

to 8 have illegally, without obtaining prior permission, cut the trees 

standing on the land measuring about 300 sq. yds. with the object to 

raise the construction over the same. This Hon’ble Tribunal vide 

Order dated 17.01.2023 was pleased to constitute a Joint Committee 

comprising of the Deputy Conservator of Forest (South) and the 

District Magistrate, (South) Delhi, and directed the same to, inter-alia, 

undertake visits to the site, look into the grievances of the applicant 

and verify the factual position. 
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2. In compliance with the above directions of this Ld. Tribunal dated 

17.01.2023, a letter dated 25.01.2023 was issued by Tree Officer 

(South) to DM (South-East) [as the area in question falls under the 

jurisdiction of DM (South-East)], with a request to depute one staff on 

27.01.2023 at 10 am for the joint inspection on the ground at Khasra 

no. 138, situated at Village Okhla, Jamia Nagar, New Delhi. A copy 

of the said letter dated 25.01.2023 is annexed herewith as Annexure 

1. 

 

3. It is submitted that the joint inspection in the area was duly carried out 

on the above-mentioned time and date in presence of the Applicant 

Nos. 1 and 2, Tehsildar, Executive Magistrate (Defence Colony), O/o 

DM (South East), Kanungo, (Defence Colony), O/o DM (South East), 

and Tree inspector, O/o Tree Officer (South). During the course of the 

inspection, it was found that the tree offence had been committed. A 

copy of an inspection report dated 27.01.2023 is annexed herewith as 

Annexure 2. 

 

4. It is submitted that Tree Officer (South) again directed the officials of 

the South Forest Division to inspect the area. The same was carried 

out on 22.02.2023, wherein it was observed that an offence of illegal 

cutting of 5 to 6 nos of trees had been done without permission at Plot 

No. 268, Jamia Nagar, Okhla, New Delhi. Copy of the said inspection 

report, photographs and Google Earth Images are annexed herewith 

as Annexure 3 (Colly). 
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5. That thereafter, in exercise of powers conferred under the Delhi 

Preservation of Trees Act, 1994, a Show Cause notice dated 

23.02.2023 was issued by the Tree Officer/ Deputy Conservator of 

Forests, South Forest Division to the property owner of Plot No. 268, 

Jamia Nagar, Okhla, New Delhi, South Extension Part II, New Delhi 

for an offence of illegal cutting of 5 to 6 nos of trees without 

permission, to appear in person before him for hearing on 01.03.2023 

at 10: 00 AM in his office. Copy of a Show Cause notice is annexed 

herewith as Annexure 4. 

 
Tree Officer/Dy. Conservator of 

Forest (South)  
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ANNEXURE 268
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